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THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
(SHRI YOGENDRA MAKWANA):
{a) to (e) The information is being
collected -and will be placed on the
Table of the House.

F
Development of land allotted to group
houslng societleg

A 832. SHRI SURAJ PRASAD:
SHRI M. BASAVARAJU:

Will the Minister of WORKS AND
HOUSING be pleased to state:

(a) whether it ijg a fact that DDA
gave possession of land to group hous-
ing societies in March, 1983 and
assured them that the land would be
developed within six months of the
date of possession;

(b) whether it ig also a fact that
the land has not yet been developed;

() if so, what are the reasons
therefor; and

(d) by when the land is likely to
be developed?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI MOHD. USMAN
ARIF): (a) The DDA gave posses-
sion of land to 66 cooperative group
housing societies in March 1983. No
commitment about completion of the
development within gix monthg there-
of was made,

(b) to (d) Large-s'cale develop~
ment of land takes time requiring co-
ordination betweep the DDA, MCD,

DESU and other concerned agencies. .

The pianning and development work
of the siteg are in different stages of
progress. In some locations the deve-
lopment work is held up due to court
gtay crders. However the societies can
start construction work on their sites
after obtaining the clearance of the
building plans.
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